No. WB/T-223/19-20/273 / / 52& Dated Guwahati, the 16" Jan, 2021
To,

The Consultant (Judicial)

Hon’ble National Green Tribunal (PB)
Faridkot House, Copernicus Marg
New Delhi-110001

Sub: Compliance Report pertaining to Hon'ble National Green Tribunal's (PB)
order in the matter of O.A No 67/2020; Nathan Chaudhary VS State of
GNCTD& Ors - reg.

Ref: Your email dtd. 13.01.2021.

Sir,

In inviting a reference to the subject cited above It is to Inform you that Pollution Control
Board, Assam has taken the following necessary action in order to ensure compliance with
Hon'ble National Green Tribunal's order dated 20.03.2020 & 11.09.2020 in the matter of O.A No
67/2020; Nathan Chaudhary VS State of GNCTD& Ors.:

1. All the Oil refineries operating in the state of Assam were issued directions to take
necessary steps for environmentally sound handling and management of spent
catalyst generated by them within 25.10.2020 in compliance of Hon’ble NGT Order
dtd. 11.09.2020. [Copies of the letter are enclosed as Annexure-l (4 sheets)].

2. The Board has so far undertaken the process of verification of records of
generation, storing, handling, selling (inter-state as well as intra-state) transportation
and disposal of spent-catalyst as submitted by M/s IOCL, Assam Qil Division, Digboi
Refinery and Numaligarh Refinery Limited. However the Reports of Guwahati refinery
and Bongaigaon refineries are yet to be verified. The delay in verification of the
records has been caused due to the situation related with the COVID-19 pandemic
as many officials and staff of this Board have been engaged by District Administration
in management of quarantine centres, screening centres etc. and due to Lockdown
imposed.

3. As per records available, there is no any authorised re-processor of spent catalyst
under Rules 9 of the Hazardous & Other waste (Management & Transboundary
Movement) Rules, 2016 in the State of Assam.

4. As per manifest document submitted by the Oil refineries so far the re-processors

receiving spent catalyst generated from the Oil refineries of the State are located in
other States.
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Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
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Further, it is to inform you that compliance report was submitted to Central Pollution
Control Board, New Delhi vide letter No. WB/G-1464/18-19/19/185 ditd. 03.07.2020. [Copies of
the letter dtd. 03.07.2020 is enclosed as Annexure-ll (2 sheets)].

The Board is duty bound to implement the Hon'ble NGT Orders.
This is for favour of your kind information.

This has approval of the higher authority of the Board.

Yours faithfully,

Enclo: As stated (6 sheets) ?;7/)

Member Secretary (i/c)

Memo No. WB/T-223/19-20/273-A Dated Guwahati, the 16" Jan, 2021
Copy to:
1. P.A to the Chairman, PCBA for kind appraisal of Hon’ble Chairman.

2. Shri Abhey Singh Soni, Addl. Director & Divisional Head, Waste Management-lI,
Central Pollution Control Board, “Parivesh Bhawan”, C.B.D. Cum Office Complex, East
Arjun Nagar, Shahdara, Delhi — 110032 for information.

3. Shri Avijit Roy, Advocate on Record, Supreme Court of India for information. He is
requested to appear the hearing scheduled on 18.01.2021.

Member Sécretary (i/c)

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone : 2652774 & 2550258 : Fax : 0361-2550259 ; Gram : POLUTIONCONTOL
E-mail : membersecretary@pcbassam.org; Website : www.pcbassam.org
Regional Offices at : Dibrugarh, Golaghat, Sibsagar, Tezpur, Guwahati, Bongaigaon, Nagacn & Silchar.
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fn inviing a reference to ihe subject ciied above, &l ;
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recommendation of Horm'ble NGT with respect io the sieps adopied by your unii
environmentally sound handling and management of spant calalyst generaied by you within
25.10.2020 for onward submission to Central Poliution Conire! Board, New Delhi and Hon'ble
National Green Tribunal

In this regard, you are also directed fo furnish an updated Action Taken Report as p
f

Please freat the matier with utmost priority.

Member Secretary {1/c)
p:

Memo No. WB/OTWA/MW-233/18-20/226-A, Daﬁec‘?GL‘éwahaﬁ. the 15" Ogt, 2020

&

Copy to: 72 O

1. P.A. to the Chairman, PCBA for kind appraiszal of the Hon'ble Chairman.
2. The Regional Executive Enginser, Regional Office, Golaghat, FCBEA for
information. He is directed to initiate necessary aclion {o ensure compiance.
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Sub: Updsated status of impiemen gaﬁeﬂ ot &
the matier of C.A. "UZEIIXh MNatha

Ref: i} Directions under seci:i"v
No. WBIT-233/19-20/88
i} Order of Hon'ble NGT dic.
E7/2020.

In inviting a reference to the subject cited zbove, zail the petrolsum refineries ars
hereby directed to initiate necessary steps in accordance with the Hor'ble NGT's order did.
11.09.2020 in the maiter of O.A. §7/2020, Nathan Choudhury Vs State of GNCTD & Ors.
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enciosed herewith pertaining to safe disposal of spent caialyst genera ted iy
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In this regard, vou are also directed to furnish an updated Action Taker
recommendation of Homble NGT with respeci tc the sieps adopted by vour unit
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environmentally sound handling and management of spent catalyst generated by you within
25.10.2020 for onward submission to Ceniral Poliution a,,mvoi Soard, New Delhi and Hon'bis
National Green Tribunal.
Please freat the matter with utmost priority.
P>
«’*f'ie Lber Secretary {icl
Viemo No. WB/OTWA/MHW-233/1 9w20!%(2§—f3., Nated Guwahail. the 13" Oct, 2020

e
Copy io: ,}éﬁ;{;
1. P.A. o the Chairman, PCBA for kind appraisal of the Hor'ble Cheirman.
2. The Regional Executive Engineer, Regional Lab cum Office, Bongaigaon, PCBA
for information. He is directed to initiate necessary aciion to ensure compliance.




Sub: Updzted status of Imp
the matier of O.A. €
Ref: §} Directions under se
No. WBIT-233/18-20/¢
iiy Order of Hon'ble NGT did.
E712028.

In inviting a reference o the subjsct ciied above, al! hs
hereby directed to initiate necessary steps In accordance with the
11.02.2020 In the matter of O.A 6772020, Nathan Choudhury Vs

enclosed herewiih pertaining to safe disposal of spent catalysi gensraied in your premises.

in this regard, you are alsc directed to furnish an updatad Action Taken Repori as per
recommendation of Hon'ble NGT with respeci fo ihe sieps zdepted by your unit for
environmentally sound handiing and management of spent catalyst gensrated by vou within
25.10.2020 for onward submission to Central Pollution Control Board, New Delhi and Hon'bls
National Green Trobunal.

Please trezt the matier with utmost priority.

%aemfmr Secretary {ifc)
}

Memo No. WB/OTWA/HW-233/19-20/224-A, Dated Guwzhatl the 15 Oct. 2020
-\——/F—G
Copy to: S

1. P.A.toc the Chairman, PCBA for kind appraisal of the Hon'ble Chairman.
2. The Sr. Env. Engineer, Regional Office, Guwahati, PCBA for information. He is
directed to initizte necessary action {o ensure compliancs

:”/'_‘-’

Member Secretary {i/lc)
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Dist.: Dibrugarh (Assam).

Sub: Updated stafus of Implementaticn of Mon'bl

the matter of O.A. 87/20ZC, Nathan Choudhun,

Ref: i) Directions under sectém of Enviren

No. WR/T-233/18-26/88 o 92 did. 18

ity Order of Hop’bie NGT did. 11.8¢
87{2020.

Tetineriss are

In inviting a reference to the subject cited zbove, ail the pelroizum

hereby direcied to initiate necessary steps in accordance with the Hon'ble NGT's order did.
11.02.2020 in Lhe matter of OA 67/2020 N than Chouem RS Staie of GNCTE & Crs

in this regard, vou are aiso directed to furnish an updated Action Taken Report as per

recommendation of Hon'ble NGT with respect (o the sie ps adopted by vour unil 1o

environmentally sound handling and managemeant of spent catalysi gewera‘t@d oy you wit q’“
=t

25.10.2020 for onward submission to Ceniral Pollution Conidre
Nationa! Green Tribunal.

Please treat the matter with utmost priority.
E.fer?bvr Secretary (ifc
Memo No. WB/CTWA/MHW-233/18-20/223-A, v_ed Guwahail, the 13% Oct, 2020
Copy to: ?ﬁ;}‘b;

1. P.A. 1o the Chairman, PCBA for kind appraisal of the Hon'ble Chairmen.
2. The Regional Executive Engineer Regionsl O fice, Dibrugarh, PCBA for
information. He is directed fo initiate necessary action 1o ensure compliance.




ANNEXY RE -

ETE TESEE TEOETTE TS v TEEY
No LE4TETEMT . Toizo Zuvveneill ths O U Z0ZL
. Cins O Juh ZOEC
To, )
/.-8"1 Abhey Singh Sonl
o Additional Director & Head
Wiaste Manzsgemeni Dmsxon

Sub: Action initizied so Far in order fo ensur
Green Tribunal's order dated 20.063.2020 &
Chaudhary vs State of GNCTD& Crs-Reg.

Ref: i} Your Letter F. No.-B-28018/NGT-87/20/WH-1-Div./AR/906-609 dated 10.08.2020.
i} This office letter vide. No. WB/T-223/19-20/88 to $Z dated 19.06.2020.

Sir,

In inviting a reference o the subject cited zbove, it Is {o inform you inet the Board has
initiated necessary action in order to ensure compliance with Hon'ble National Green Tribunai's
order dated 20.03.2020 in the matter of O.A No 87/2020; Nathan Chaudhary vs. State of GNCTD
& Ors and in this regard afl the Cil Refineries operating in the siaie of Assam have been issusc
directions so that Spent Catalysts generated by them Iz not scld or ransferred 1o any
bidder/persen for utilisation as a raw-material without having valig authorisation for utilisation of

the same In accordance with Rule § of the Hazardous Waste & Other Weste Management znd

o

trans-boundary movement Rules, 2016 vide. Letter No. WB/T-223/13-20/8% o 92 dated
19.08.2020.

14

Further, the point wise reply against the information sought in this regard is as stated below:

a) The Board has so far undertaken the process of verification of records of generatlion,
storing, handling, selling (inter-state as well as intra-siate) fransp orting and d
spent-catalyst as submitted by M/S lOCL, Assam Oil Divisien, Digbci Refinery and
Numaligarh Refinery Limited. However the Reporis of Guwahzt Refinery and Bongaigaon
refineries are yat to be verified. In this regard it is to inform you ihat the considering the
current situation related with the covid-18 pandemic many cofficials and staff involved with
the waste managemeni section have besn entrusied wi 4h works perizining to ihs
management of quarantine centres, screening centres  eic. Moreover, currently
Lockdown has been imposed in the City of Guwahati for which movemeant is resiricted.

F
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d)

Further, Shri. Panka] Kr. Dutta, Executive Enginser ¢

Considering the preseni snugiion 18 1o slele tha! 3o7ve mors Ume §0e8d 22 raguires ©©
comclele ng gnlirg varificalion orocess.

As per records evalablz, the Seard fas not vel Eny TE-ITToEESCr OF soEn
catalvst under Rules ¢ of the HOWM Rulss, 2078

As per manifest document submitied by ihe Of refineries so far g re-Drocessors

The Board has issued dirsctio
shall be initiated accordingly.
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further co-ordination in this matter.

This is for your kind informaticn and necessary aclion.

Enclosed: Records submitied by M/S IOCL, ACD, Digboi refinery and M/S NRL
odflember Secretary{iic}
Memo No. WB/G-1464/18-18/18-A Dated Guwshati, the 03 July, 2020
Copy to:
1. P.A.to the Chairman, PCBA for kind appraisal of the Hon'ble Chairman,
2. The Nodal Office. Lagal, Poliution Control Board, Assam for information.
3. R.O Guwahati -1, RLO-Bongaigaon, R.O Golaghat, R.C Dibrugarh for information and
necessary action. They are requested to submit necessary verification reports iImmediately
in accordance with directions cited at reference (ii}.
4. Shri. Panka Kr. Dutta, Executive Engineer, Pollution Cenfro! Board, Assam for information

and necessary action.
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Regional Offices at : Dibrugarh, Golaghat, Sibsagar, Tezpur, Guwahatl,

Head Gf¥ice : Bamunimeaidam, Guwahati - 781021, Assam ! E*aia
Phone : 2532774 & 2550258 ; Fex : 0361-2850239 ; C*aﬁz. PO L
E-mall : membersecretarv@pcbassam.org; Website 1 W,




